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C.A No. 116/ALD/2017

Advocate Miss Nalini for the petitioner. She informed that proper notice on the present

Company application has been served upon the ROC along with copy of petition and
Additional Affidavit.

As, today there is no representation from the ROC. However, the learned Central

Govt. Standing Counsel Shri Krishna Dev Vyas 1s present, he is instructed to takes
notice on behalf of ROC. He seeks time on behalf of the ROC to file report and reply to

the additional affidavit seeking for correction / amendment in the appeal. Hence, the

time is granted.

The matter be listed on 6" November, 2017.
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